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Office of the Project Manager,  
Yamuna Pollution Control Unit, UP Jal Nigam (Rural) 

Water Works Square, Jeevani Mandi Pond, Agra 282 004 

letter number 175/NGT       Date 10:03:2026 
To, 

Regional Officer, 

Uttar Pradesh Pollution Control Board, Agra. 

 

Subject :-Regarding nomination in the Joint Committee in compliance of the order dated 
09.02.2026 passed in OA No. 80/2026 Shariq Iqbal vs. State of UP & others filed in Hon'ble 
National Green Tribunal. 

Sir, 

Regarding the above subject, you have been informed through office letter no. 1019/L-
299/2026 dated 10.03.2026 that in order to comply with the order dated 09.02.2026 passed in 
OA no. 80/2026 Shariq Iqbal vs State of UP and others filed in Hon'ble National Green Tribunal, 
a request has been made by National Clean Ganga Mission, Agra to nominate a competent 
officer for on-site investigation by the Joint Committee and the physical inspection by the Joint 
Committee is scheduled on 12.03.2026. 

In this regard, Shri Suresh Kumar Pal (Mob. 9149286556), Project Engineer working in this office 
is nominated and will be present at the time of site inspection of the Joint Committee on 
12.03.2026. 

 

Sincerely 

(Ravindra Pratap Singh)  
Project Manager 

Page No. and dated as above. 

Copy sent to Shri Suresh Kumar Pal, Project Engineer, Yamuna Pollution Control Unit, UP Jal 
Nigam (Rural), Agra with the   instruction that he will ensure his presence on the appointed date 
and time. 
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CENTRAL POLLUTION CONTROL BOARD 

Project Office, Agra 

MINISTRY OF ENVIRONMENT, POREST AND CLIMATE CHANGE, GOVT. OF INDIA 

 

J.P.C.A./Admn./NGT/1490)-18/322      Date 09.03.2026 

To, 

1. District Magistrate , Agra 

2. Regional Officer, 
Uttar Pradesh Pollution Control Board, Agra 

Subject: Regarding nomination in the Joint Committee for compliance of the order dated 
09.02.2028 passed in OA No. 80/2026 "SHARIQ IQBAL vs U.P. & Ors." filed in the Hon'ble 
National Green Tribunal. 

Please file an OA on the above subject before the Honorable National Green Tribunal. No. 
80/2028 passed in "SHARIQ IQBAL vs U.P. & Ors," passed by the Hon'ble N.G.T. The order dated 
09.02.2026 is as attached. The following is relevant to the above passed order dated 
09.02.2026: 

"....10. In view of the averments made in the application, we also consider It appropriate that a 
Joint Committee be constituted to verify the factual position and suggest appropriate remedial 
action. Accordingly, we constituted a Joint Committee comprising of representatives of UPPCB, 
CPCB, NMCG and District Magistrate, Agra and direct the same to meet within two weeks, 
undertake visits to the site, look into the grievances of the applicant, associate the applicant and 
representative of the concerned project proponent, verify the factual position and suggest 
appropriate remedial action in accordance with law. UPPCB will be the nodal agency for 
coordination and compliance. 

11. Responses by respondents no. 1 to 5 and Report of the Joint Committee may be filed within 
two months. 12. List on 02.04.2028 for further consideration. 

In compliance with the above orders given by Hon'ble NGT, Dr. Vipul Kumar Singh, Scientist 'C', 
Project Office, Agra (Mobile No.-7908254789, Email: vipul.cpcb@gov.in) has been nominated as 
a member on behalf of Central Pollution Control Board for forming a joint committee. 

This is kindly forwarded for your perusal, information and further action. 

Sincerely 
(Asur Tiwari) Officer in Charge 
(Officer in Charge) person 
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pmypousgre@gmall.com 

Office of Project Manager, Yamuna Pollution Control Unit, U.50 Jal Nigam (Rural) 

Water Works Chauraha, Jeevani Mandi Road, Agra 282004 

33 dated 17.03.2026       modified 

letter number185 

Namami Gange Agra 

To, 

Regional Officer, Uttar Pradesh Pollution Control Board, Agra. 

Subject: Regarding Mantola drain. 

Ref:- 1019/L-299/2026 dated 10.03.2026 

Sir, 

Regarding the above, it is to be noted that the Mantola drain, whose current discharge is 123.22 

MLD, is partially tapped. Its untreated discharge is pumped through tapping to the previously 

constructed 78 MLD STP at Dhandhupura (currently maintained and upkeep by the Uttar 

Pradesh Jal Nigam (Urban)) for sewage treatment from the Khairati Tola MPS. A new MPS (peak 

flow capacity 225 MLD) for the 100 MLD STP is being constructed within the existing Khairati 

Tola MPS campus. By fully tapping the remaining discharge from the Mantola drain, the 

construction of the 100 MLD STP and the new MPS under construction in the Agra Sewerage 

Scheme under the Namami Gange program will be completed by June 2026. After completion of 

construction of 100 MLD STP, no untreated effluent will flow directly into Yamuna from Mantola 

drain. 

Sincerely 

RAVINDER PRATAP SINGH  
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